
THE HIGH COURT OF MANIPUR

AIJMPHAL

{9TrFrgnrron
Dated, the l3thApril, ZOf&

As directed, it is hereby informed to all the

that the Division Bench consisting of
learned counset and concerned parties

Hon'ble Acting chief Justice andrHon'nL ur. Justice Kh Nobin singh and the

single Bench of the Hon'ble a"$ng chief Justice will not sit on t6l4lzotg.1,.,,

Those cases of the said Bencher'|Llreudy fixed on L6l4l201B will be listed on

t7l4l2O1B

However, Single Bench of Hon,ble Mr. Justice Kh Nobin Singh will sit on:'
L6l4l2Afi at t0:30 A.M. as scheduted.

,,

Copy to :-

sd/_
( R.K, Memcha Devi )

REGISTRAR

1. The Advocate General, Govt. of Manipur.
2. The Govt. Advocates, Govt; of Manipur.
3. The Registrar (Admin), High Court of Manipur.
4. The President, High court Bar Association, Manipur. r _
5. The President, AMBA, Manipur. | '::,:,!,:o 

irtlbrmation anct circutation

6. All the Jt. Registrars, High court of Manipur. ) to the tearned memhers

7. All the Deputy Registrars, High Couft of Manipur.
B. The Principal Secretary to Honble the Acting Chief Justice, High Court of Manipur.
9. All the Assistant Registrars/L.R.O./Sr. Grade Stenographel nilh Court of Manpur.

10.The P.S. to Hon'ble Mr. Justice Kh. Nobin Singh.
1!.W P.S. to Registrar General, High Court of Manipur.

i/.The System Analyst, Hlgh Court of Manipur for uploading the same to the official
website.

13.All the Superintendents, High Court of Manipur.
14.The Court Masters, High Court of Manipur.
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